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NOTIFICATION
The 4th August, 2023

No. LGL 11/2023/48- The following Act of the Assam Legislative Assembly
which was assented by the Governor of Assam on 31st July, 2023 is hereby published for
general information.

ASSAM ACT NO. XLI OF 2023

(Received the assent of the Governor on 31st July, 2023)
THE ASSAM APPROPRIATION (No. XI) ACT, 2023
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Short Thie

from and oit of the

year, 2013-14,

AN
ACT

1. This Act may be cafied the Assam Appropriation (No. X1} Act, 2023.
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Ba it anactad by the Assam Legisiative Assembly i the Seventy-fouth Year of the Republ of Indis s follows:

3300 of R%.1499,80,11,765.00 2. From and out of the Consolidated Fund of the Stata of Assam the suma specified b column {3) of the

amounting in the aggregata to the sum of RupessFoorieen Hundrad Ninely Nine Crore:Eighty Nine Lakh
Consolidated Fund of the State Thousand Seven Hundred Sixty Five shall be deomed to have baen paid and applied to meel tha amounts spent for]
of Assam forthe financisl  defraying the charges in respact of the servisas spacfied in columin (2) of the Schedus during the financial year 2013-

14 in excess of the amount authorised or granted for hose services for the year.

3. The sums deemed to have been paid and appiied from and out of the Consolidated Fund of the Stats of

Appropriation shall be appropriated for the services and purposes expressad in the Scheduie In refation to the yeer ending on
Thirty First day of March, 2014,
THE SCHEBULE
( See Soctions 2 and 3 }
4] i Bl
Sums Not Exceeding
Grant No. Sorvices and Purposes
Appropration Voted by the Charged on the Total
Assembly Consolidated Fund
fs. Rs, Rs.
Revenue|  10882654035.00 ; 0.00] 1088265403500
23 |Pansions and Other Ratirement Banefits :
Capital 0.00] 0.00 0.0}
Revenue 2378253.00| 0.00{ 20378253.00]
40 Security and Welfare
Sodial S Capital 0.00 0.00f 0.00}
' Revenus 0.00 0.00 0.00}
Capital F -
® Qutay on Foreetry and Wik Lie Capita 7778353.00 0.00 |
6 |roads and B Revenue 951623151.00 0.00 961623151004
Bdges Caphal 0.00 0.00] © 000
sg | We¥are of Plain Tribos & Backward Classes Revenue 0.00 0.00 0.00
(Bodotand Temitorial Council) Caplal] 312647797300 0.00 312847797300}
Total Ravenue|  11864555435.00 0.00) 1iss4s5500.00]
Capitas| 3134256326.00 0.00 3134256326,
Grand Total 14,89,89,11,765.00] 0.00]  14,99,89,11,765.00
GEETANJALI DAS SAIKIA,

Secretary to the Government of Assar,
Legislative Department, Dispur, Guwahati-6.
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